




































 

BEFORE THE HON’BLE NATIONAL GREEN   

    TRIBUNAL, 

 CHENNAI 

 

APPLICATION NO:    221   OF 2015 

(Public Interest Litigation) 

 

Between: 

IsanakaVedavathi 

H.No.16-4-966, Pinakini Avenue, 

Near Appolo Hospital, 

Nellore-524 003.     

                           ….…Petitioner 

                                                         

                                    -Vs- 

1. Union of India, 

Rep by its Secretary, 

Ministry of Environment, Forest  

and Climate Change, 

III Floor, Prithivi Wing, 

 Indira ParyavaranBhavan, 

Jor Bagh, New Delhi-110003  

& 10 others     

           ….…Respondents 
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           D. SREENIVASAN 

 

 

COUNSEL FOR RESPONDENT –  9 

 


